Regarding proceedings of the House
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HON. CHAIRPERSON: Hon. Members, please go back to your seats.
(Interruptions)

HON. CHAIRPERSON: Hon. Members, please go back to your seats. Let the
discussion on the Union Budget start.

(Interruptions)
HON. CHAIRPERSON: The House stands adjourned to meet again at 2 p.m.

(Interruptions)



